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AGRAHAYANA 8, 1913 (SAKA)
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S.  Stte Opening Adjusted Overdratt of State
No. .- 1.4.1990 ason 1.4.1991
18.  Orissa 93.05 35.93
19.  Punjab —_ —_—
20.  Rajasthan 8.54 94.73
21, Sikkim®
22.  Tamil Nadu 68.52 126.26
23.  Tripura 25.41° 11.45
24.  UttarPradesh 35.21 160.16
25.  WestBengal - —
Total 714.85 1138.71

* Do not bank with the Reserve Bank of India.

Withdrawal of Grant-in-aid to Primary
Schools by Pune Cantonment Board

1475. SHRI RAM KAPSE: Wil the Min-
ister of DEFENCE be pleased to state:

(a) whetherthe Pune Cantonment Board
has withdrawn its share of the Grant-In-aid to
the primary schools within its jurisdiction
which are run by the voluntary agencies; and

(b) if so, the reasons therefor?
THE MINISTER OF DEFENCE (SHRI

SHARAD PAWARY): (a) and (b). No, Sir. The
Pune Cantonment Board has been contrib-

uting its share of Grant-in-aidto such schools

located within the Cantonment area.
Prices of NFY, PFY, AND PSF
1476. SHRI CHHI'I'UBHAI GAMIT: Will

' the Minister of TEXTILES be pleased to
state:

(a) whetherthe prices of Nylon Filament
Yarn, Polyester Filament Yarn and Polyes-
ter Staple Fibre have registered a fall in
relation to the fair selling prices as worked
out by the Bureau of Industrial Costs and
Prices;

" (b) whether the prices of raw material
(both imported and indigenous) used in the
production ofthe said items have undergone
any change and if so, the reasons therefore;
and

(c) the remedial measures being taken
by the Government to ease the situation in
the interest of consumers?

THE MINISTER OF STATE OF THE
MINISTRY. OF TEXTILES (SHRI ASHOK
GEHLOT): (a) While the selling prices of
Polyester Staple Fibre and Polyester Fila-
ment Yarn are marginally above the Bureau

- of Industrial Costs normative prices, the sell-

ing prices of Nylon Filament Yam are pres-
ently below the normative prices of Bureau
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of Industrial Costs and Prices.

(b) The prices of raw materiais have
increased due to increase in the prices of
basic inputs.

(c) Government have been constantly
reviewing and monitoring the prices of these
fibres/yarns and have periodically convened
meetings between Spinners end Weavers
with @ view to ensure reasonabla prices of
these fibres/Yarns.

Export of Pharmaceutical Products to
USSR

1477. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of COMMERCE
be pleased to state:

(a) whether the export of pharmaceuti-
cal products to the USSR has been negli-
gible during the last two years;

{) ¥ 90, whether any USSR team vis-
Rted India to discuss the modalities for this
purpose; and

(c) K 50, the detalls thereof?

THE MINISTER OF STATE OF THE
MINISTRY OF COMMERCE (SHRI P.
CHIDAMBARAM): (a) No Sir, en the other
hand, exports of pharmacsuticals to USSR
iave Increased from Rs. 81.9 crore in 1988
16 Ré. 170.8 crore in 1989 and Rs. 358.5
crore in 1990,

Béen Visiting Iidia fiom tine te time for tiade
. prémition actviie

Mdmmuﬁyom
Wt Natioiial Highways in Uttar Pradesh

1478. SHRI RAJENDRA KUMAR
SHAAMA: Wil the Ministet of SURFACE
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length of State Highways in Uttar Pradesh
convaerted into National Highways during the
last three years?

THE MINISTER OF STATE OF THE
MINISTRY OF SURFACE TRANSPORT
(SHRI JAGDISH TYTLER): No State High-
way was included in the National Highway
orid in U.P. during the last three years.

Disposal of Confiscated Goods

1479. SHRI RAJENDRA KUMAR
SHARMA: Will the Minister of FINANCE be

pleased to state:

(a) tha stock of confiscated goods with
the Government as on November, 1, 1991;

(b) the procedure adopted for disposal
of these goods; end ‘

(c) the period by which the above confis-
cated goods are lkely to be disposed of?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI
RAMESHWAR THAKUR): (a) Confiscated
goods worth Rs. 166.74 crores approximately
woere in stock with the Customs Department
on 30th September, 1991. The information
about the fotal stock as on 1st November,
1991, is being collected and will be laid on
the Table of the House.

(b) Seized/confiscated gold and silver’
are deposited with the Government of india
Mints. Trade goods are soid in public ac-
tions. Consumergoods are soid inbulkto the
National Consumers’ Oo-operative Federa-
tion and other Coopetative Sodleties. Such
.uod- md-edlordiarubb mmwy/
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